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Bl'ATEMENT RE. REAPPRAISAL OF 
THE PLAN IN THE LIGHT OF THB 

EMERGENCY 

The M.lnister of PIaDnInr (Shrt B. 
•. Bhagat): In my statement In the 
Houoe on 17th August, 1965, I bad 
referred to the preparatory work 
which had been undertaken by the 
Planning Commission on the Fourth 
"ive Year Plan. I had then indicated 
that in consultation with the Ministry 
.r !'inance, the Planning Commission 
laad made a fresh assessment of re-
lOurces available for the Fourth Plan. 
Based on this assessment and after 
taking into account the reconunend.a-
tWna of the Sub Committees set up 
by the National Development Council 
"' advise on policy issues concerning 
the formulation of the sectoral pro-
lI'ammes and resources of the Fourth 
Plan, the Planning Commission had 
~a d a paper on the "Fourth Five 

Year an~ s u s  Outlays and 

Programmes" for the consideration of 
the National Development Council. 
Oopies of this paper were supplied to 
the Hon'ble Member. during the lut 
8eulon. 

This paper was considered by the 
Katlonal Development Council at ill 
nnd meeting held on 5th and 8th 
Seiptember, 1965. The Council resolv-
ed that the overall size of the Fourth 
Five Yesr Plan should be ot the order 
of R.<!. 19,000 crares of n ~ n  and 
Ro. 2,500 crores ot current outlay, 
.,ade up of public sector outlay of 
Ra. 14,500 crores and Ra. 7,000 crores 
in the .private sector. The Council 
also n~ d d that Pakistan'. aggres .. 
oIon on Our border since the 5th 
Augu,t, 1965 created a new situation 
making it imperative on our part to 
.trenlrthen the defence of the country. 
The Membe .. of the National Deve-
:opment Cowlcil expressed the view 
Ih"t this emergent ,ituation required 
rrappraisal or the detailed proposal. 
"f the Fourth Five Year Plan, as sub-
mittro to the Council by the PlanninJ{ 
Commission. Con!;equently the Prime 
llini.ter as Chairman of ~ National 
Developml!llt Council ... as authorised 

to reorient, alter and improve tile 
Plan as necessary to meet the eIDer-
,ent situation and lafeguard tile 
country'. security and lon,-tenn u... 
lerests. A COpy ot the Resoiuti_ 
adopted by the National Develop"",,", 
Council is laid on the Table of the 
House. [Placed in the Librn"ll. S. 
No. LT-5074(A)/65j. 
The Piannin, Commission b cUI'-
rently engaged in makin, vari_ 
otudies in order to determine chana. 
that need to be made in the deta!W 
projects and programmes of U. 
Fourth Five Year Plan, to enaure tblIl 
the req uiremen t. of defence are m. 
as far as possible by the developmen& 
at produt;tive resource. in the COUD-
try. It will take .ome time to COlD-
plete these .tudiea. The emergellll 
lituation has also led to uncertalnti_ 
as to the nature and quantum of e&-
terna\ assistance that can be expect-
ed for tl.e Fourth Five Year PIa&. 
It has, therefore, become necessBl1' 
to give greater priority to .tepPln& ... 
the melllures of import oubatitutl .. 
and export promotion. The Plan YiII 
need to ensure that the essential 
needs of the people .are met and thII& 
the basic infra-.tructure ia develQPell 
with a view to Itrengthen the ec0-
nomy and to sustain its continue. 
growth. While these detailed studi.-
on various aspects ot the Fourth Plea 
continue and are likely to take aome 
time, it has become neceuary to far-
mulate the Annual Plan for I 966.JIT, 
the first year ot the Fourth Plan, ia 
order that the implementation of the 
programmes to be included therela 
are not delayed. The Annual PI_ 
for 1966-67 has to take account ot u.. 
exigendes of th£' present situatioa. 
and consequently it wiil not bear the 
.ame relationship to the Fourth Five 
Year Plan as it would have under 
normal conditions; nor will its slm 
and content pre_determine the magni-
tude and dimf:'nsions of the Fourtll 
Plan. The StAte Governments and 
Adminhtrations of Union TerritoriM 
have b<o<'n asked to prepare their 
Annual PIAn. for 1966-67 taking inta 
&ITount the-limitations of internal aBel 
external ~ ~  completion of con-
tinuing schemes, increasinr asrricu!l-
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tural production to the mulmlDD eJ[-
lent possible. giving priority to quicJr.-
yielding schem.... strengthening of the 
intra-structure for economic growth. 
Intensifying tbe family planning pro-
",&mIlle. utilization at capacities creat-
ed in the fielcb of industry. irrigatiOA 
and power. They bave also been ask-
ed that expendit ure on new construc-
tion be kept down to the minlmlDD 
and that more intensive use be made 
of ezlstina" institutions and faclliU .... 
.A. Rri... of meetings have 'been III"-
nnged during November-December. 
186ft in which the Plans of the Stat ... 
and Union Territories ... ould be dis-
eussed. Similar meetinp are sclIe-
<luled wltb the Central MlnLstrlea. 

Similarly with regard to the current 
,...... the State Governments ... ere re-
flUeoted to make adjustments in the 
Plan in keeping ... Ith the needs of 
Defence including Civil Detence; the 
IllAintenance of e.sential requirementa 
and the need to conserve foreign ex-
change by import substitution and in-
oreased exports. The State Govern-
ments have been asked to report the 
adjustments made and th .... reporia 
are a .. a1ted. 

8hrl Banp (Cbittoor): What a·bout 
the 10 per cent economy cut that the 
Finance Minister hod agreed to re-
eommend to the States a ... ell as the 
.pending Departments here? Has any-
thing been done and i. anything go-
ing to be done by the Planning Com-
1Ili,.ion as weli as the Government 
here in that regard? 

8hrt B. K. Bhapt: That Is under 
the current programme. ThE.' Finance 
Minister has already directed that 
even during this year the maximum 
economies will be effected, and tor 
the next year also step, have been 
"'ken. 

Shri Baaca: The hon. Minister 
Ihould have sald about that in thtI 
.tatemenl 

8hrI B. R. llhapt: That I. under 
the current programme. 

1!:S8 hrL 

BUSINESS ADVISORY COMKIT1'EE 

FotrRTDmI REPoRT 

8br1 BaDe (Buldana): beg to 
move: 

'"!'hat this House llj{I'ees with 
the Fortieth Report of the Buli-
ness Advisory CommJttee pre-
.ented to the House on the 4th 
November. 1V65 .... 

Hr. Speaker: The question Is: 

'"!'hat this House .. rees with 
the Fortieth Report of the Busi-
ness Advisory Committee pre-
.ented to the House on the 4th 
November, 1985,"., 

11.38. hn. 

RESOLUTION HE: CONTINUANCE 
OF PROCLAMATION IN RESPJ:m' 

OF KERALA--cOfttd. 

Hr. Speaker: We shaU no... take 
up further consideration of the fol-
lowing resolution moved by Shri 
Hathi on the 3rd November. 1965. 
namel:v:-

'"!'hat this Houae approves the 
continuance in loree of the Pro-
clamation dated 24th March. 19l1li 
in respect of KeraJa iMued under 
article 356 of the Constitution by 
the Vice-President. dileharpng 
the functions of the President. for 
a further period of six month. 
with effect trom 1 Ith November, 
1965 .... 

Shri Vasud,·van Nair may noW con ... 
tinue his speech. 

Shri Vasudev .... Nair (Ambalapul-
ha) : While introducing thu resolu-
tion, the hon. Minister had stated in 
the course of his speech that the tak-
ing over of the administration of 
Kera]" by the Pr.,.ldent ...... a kind 
of relief to the people of Kern!&. 

lUll hn. 

[Ma. DEPUTY..So>I:ADIt In the Chair] 

To be very frank. 1 was really 
Bocked and pained to bear a .tate-


